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(¢c) and (d). Yes, Sir. A Steering
Committee is appointed to ensure that
facilities required for the conduct of
the Games are provided according to
the standards prescribed and in time,
that funds sanctioned for this purpose
are utilised in the manner approved
by the Government, and ta coordinate
the action to be taken in this regard
by the various departments of the
Central Government and other con-
cerned authorities, The  Steering
Committee consists of authorities who
are concerned with provision of faci-
lities and arrangements for Asian
Games 1982.

Laboratory facilities in Schools

6779. SHRI A. K. ROY: Will the
Minister of EDUCATION be pleased

t{o state:

(a) whether Government are aware
that the schools of the higher
Secondary level in the village area
in general and tribal hilly area
in particular remain handicapped in
laboratory facilities to impart scienti-
fic education to the students;

(b) whether the Central Government
propose to give special grant in this
respect;

(¢) if so, the details thereof; and

(d) if not, the reascns therefor?

THE MINISTER OF EDUCATION
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARANAND):

(a) Yes, Sir.
(b) No, Sir.
(¢) Doeg not arise.

(d) The Central Government does
not give ear-marked assistance for
such purposes. Such facilities are
provided from the State Sector for
which State Governments make
budgetary provisions from out of
their own resources and the block
grantg received from Centre.
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Rise in Price of Sugar

6780. SHRI K. LAKKAPPA:
SHRI H. N. NANJE GOWDA.:

SHRI MADHAVRAO
SCINDIA:

Will the Minister of AGRICUL~
TURE be pleased to state:

(a) whether there has been unpre-
cedented rise in the price of free sale
of sugar which had led to the closure
of many Indian styled hotels and Hal-
wai shops all over the country;

(b) whether Government’s dual po-
licy for sugar is responsible for tius
rise; and

(¢) what actien Government pro-
pose to take to remedy the situation?

THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICUL-
TURE (SHRI R. V. SWAMI-
NATHAN): (a) The prices of free
sale sugar have been showing a
rising trend during the past few
months. Since there is no control on
the distribution and price of free
sale sugar the Government has no
official information regarding the
effect of this price rise on the Indian
Styled hotels and Halwai shops
which are expected to obtain their
supplies of sugar from the open
market. -

{(b) No, Sir, The dual control policy
which was revived in December, 1979
has been in existence for a conside-
rable time in the past. The price
rise is attributable mainly to sharp
decling in sugar production during
the season 1979-80 and lower availa-
bility and high prices of the other
sweetening agents gur and khandsari.

(c) Government of Indig have
taken a series of measures to check
the rise in prices of sugar. These
include (i) reduction in the stock
holding limits of recogised dealers;
(ii) strict enforcement of the stock
holding limits; (iii) intensifieq de-
hoarding operations through the
State Government authorities; (iv)-
restriction on sale of sugar by one
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wholesaler to another where the
transaction is pot accompanied by
physical delivery of stocks; (v) moni-
toring of information regarding sale
and despatch of free sale sugar by
the factories; (vi) provision for turn-
over of stocks by recognised dealers
within 10 days period; (vii) release of
additional free-sale quotas of sugar
in May and June, 1980; and (viii)
decision to import 2 lakh tonneg of
sugaer.

Ag a further step recently taken by
Goverament to check price rise, the
stock holding limits for recognised
dealers of sugar and khandsari have
been further reduced on 14-7-§0. An
order has also been issued requiring
khandsari producers to declare their
stocks as on 15-7-80 and dispose of
the entire stocks including those pro-
duced upto 30-9-80 latest by 31-10-
1980 with further stipulation to dis-
pose of at least 20 per cent of the
stocks during each month.

Central Aid for Reconstruction of Arri-
gation Wells in Rajasthan

6781. SHRI VIRDHI CHANDER
JAIN: Will the Minister of AGRI-

CULTURE be pleased to state:

(a) the amount of assistance, out of
the Central assistance, provided by the
Government cof Rajasthan for the re-
pair of those irrigation wells which
were damaged and destroyed due to
floods of Luni rivers in several villages

of Barmer district;

{(b) the numnber of farmers provided
with the above assistance or loan but
whio could net construct wells for want
of cement; and

(c) the steps being taken by the
Centre as well as State Government to
make available cement to the concern-
ed farmers?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURB
(SHRI R. V. SWAMINATHAN): (a)
According to, informatiom received
from the Government of Rajasthan,
1806 LS9
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the State Government sanctioned
Rs. 46,Q7,100 for construction and re-

pairs of 1369 wells.

(b) In Siwana area 82 agriculturisfs
whose welly were partly damaged
are still to be issued cement.

(c) The State Governmenrt has
reserved 50 per cent of allotment of
cement for agricultural purposes.

MNafrer fawr gw wfrz Frame?,
fazeiy
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